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Equipping NDRF with modern technology

2120. SHRI P. BHATTACHARYA:
SHRI RAMDAS ATHAWALE:
KUMARI SELJA:

Will the Mimister of HOME AFFAIRS be pleased to state:

{a) whether the National Disaster Response Force (NDRF) has been fully
equipped with modern technology to undertake rescue activities in case of disasters

in the country;
{(b) if so, the details thereof;

{c) whether Government has undertaken any project under the National Disaster

Management Authority for areas which are vulnerable to earthquake and flood; and
{d) if so, the details thereof and the details of expenditure incurred in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{(SHRI KIREN RIJIJU): (a) and (b) Yes, Sir. The National Disaster Response Force
(NDRF) is fully equipped with modern technology to undertake rescue activities in
case of disasters in the country. NDRF Battalions are authorized for 310 numbers
disaster management equipment. The Ministry of Home Affairs considers the proposals
of the NDRF on regular basis as per the technical and operational requirement to

keep the force equipped with the modern technology and gadgets.

{c) and (d) The Naticnal Disaster Management Authority has undertaken 8 projects
for areas which are vulnerable to earthquakes and floods. Details of the projects and

expenditure incurred thereon are given in the Statement.

Statement
(¥ in lakhs)
Sl Project/Study Funds released
No. (till date)
1 2 3

Projects related to Earthquakes
1. Development of Probabilistic Seismic Hazard Map of India 56.14
(PSHA)

2. Geo Technical Investigation for Seismic Micro-zonation of 39.50
Indian Land Mass
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1 2 3

3. Preparation of Upgraded Earthquake Hazard Maps 34.57
4. Seismic Vulnerability Assessment of Building Types in India 7229
5. National Earthquake Risk Mitigation Project (Preparatory 5.98

Phase)

6. MS8.7 Shillong 1897 Earthquake Scenario: NE Multi-State 455.00
Preparedness Campaign Project (Including Sikkim)

7. M 8 Mandi Earthquake Scenario: Multi-State Exercise and 9438
Awareness Campaign

Project related to Floods
1. Study of Brahmaputra River Erosion and its Control 32.49

Need to strengthen mechanism for protection of human rights

2121. SHRI K. C. TYAGI:
SHRI KIRANMAY NANDA:
SHRIMATI RATANI PATTL:
SHRI DARSHAN SINGH YADAV:

Will the Minister of HOME AFFAIRS be pleased to state:

{a) whether it is a fact that there is a need to strengthen the mechanism for

protection of human rights;
(b) if so, the details in this regard; and
{c) the action being taken in the matter?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJIJTU): (a) to (c) The Constitution of India has provisions and
guarantees for safeguarding almost the entire gamut of civil and political rights.
Directive Principles of State Policy further require the States to ensure the promotion
and protection of social, cultural and economic rights, particularly of the weaker
sections of the society, so as to bring about a just and equitable social order, leading
to an overall improvement in the quality of life for all section of the society. The
civil and criminal laws of the country have also in-built mechanism to safeguard
the rights of the individuals and provide special protection to the most vulnerable

sections of the society.

Government of India have set up a forum for redressal of human rights violations
by constituting the National Human Rights Commission (NHRC) and provided for



